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o FF oAl ¥ g2 T, fowr wmeht &
¥ H FAwd, qFAT GG ¢ W1 TOAW
T@RE AN TAA

DR. TRIGUNA SEN : The report of
the Cabinet Sub-Committee will be placed
before th: Cabinet. Wnat has bzen discuss-
ed in the Cabinet. I am not supposed to
divulge.

SHRIMAT! SUSHILA ROHATGI
The affairs of the Aligarh Muslim Univer-
sity have come in for strong criticism from
time to time. On that basis, may I know
(2) what is the proportion of the Hindu

tudents and the Muslim students in the
Univcrsity; (b) whether the Government is
preparcd to delete the word ‘*‘Muslim™
from the “*Aligarh Muslim University’® and
give it a truly universal character: and (c)
whether the Government is perpared to
appoint a committee of all parties to go
into the matters and investigate the real
state of affairs there ?

DR. TRIGUNA SEN : As to the first
question, about the percentage of non-Mus-
lim students in thz University, I have not
ot the exact figure with me,but 1 am'definitc
it is half and half--about 50 per cent: may-
be there are more Hindus, 1 do not know.
I had been there, but 1 did not enquire
into the actual numbers. Regarding the
second point. [ was told that when this
House tried to remove the name *‘Hindu™
from the ‘‘Binaras Hindu University”,
there was a lot of trouble inside and out-
side the House. Government do not propose
any change now. Regarding the third
point, it is not necessary to enquire into
the activities of the Aligach Muslim Univer-
sity, because there is nothing wrong in the
University's activities now, which requires
any enquiry.

SHRI J. M. BISWAS : Are you consi-
dering the deletion of both the names,
“Hindu" and ‘“Muslim” ?

MR. SPEAKER : Order, order. That is
a bigger question.
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SHRIMATI SAVITRI SHYAM : Is
Government in a position to name the poli-
tical parties which are found to be disrupt-
ing and creating trouble in universities as
well as in industrial areas not only in Uttar
Pradesh but in the whole of India ... ..
(Interruption) ?

it WTTRA W WA ; Weq qGIET,
# g9 9 & ga¥ & aaran & f aafy
gy faardt &t e retfa 1 9 gF gu
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oft @Y g & g WIOR go o
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#&Tﬁ‘ﬁa{lq’( ﬂq‘& a|Afterthil

introduction ...... (Interruption).

SHRI KANWAR LAL GUPTA : He
got a fit of Hindi. Now he is continuing
his question in English.

SHRI LOBO PRABHU : 1 would like
to enquire from the hon. Minister whether
it has been brought to his notice that the
student trouble in U.P. and for that matter
in India, is largely due to the despair of
students about their employment opportu-
nities; not only are these decreasing but
they are not keeping pace with the output
of our universities and schools. In these
circumstances, T would like also to make
this enquiry, because of my special affection
for U.P. whether the U.P. students are not
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particularly prejudiced because of the fact
that they are only proficient in Hindi.
Hindi being the medium of instruction in
universities there, and they find that their
employment opportunities are restricted to
UP only and opportunities are not available
in the rest of the country.

SHRI BHAGWAT JHA AZAD : The vari-
ous committees and inquiries, which have
been szt ur to find out the reasons, have cer-
tainly said that lack of employment opportu-
pities is one of the reasons for the frustra-
tion of students. So far as the hon. Mem-
bers’s anti-Hindi tirade is concerned, this
is not the reason.

SHRI CHINTAMANI PANIGRAH! :
As the hon. Minister has just now said,
there is frustration among a vast number
of students in this country today. I would
like to know from the hon. Minister wheth-
er itis not a fact that the various inquiries
which have been made to assess the prob-
lems of students in different universities, have
come to the conclusiont hat there are no text
books for at least 35 percent of the students,
that there is no accommodation for at least
40 per cent of the students and that there is
not even any arrangement for introducing

a kind of academic atmosphere in the
universities amongst the academicians
themselves, leave  aside the students.

In view of all this assessment, I would like
to know from the hon. Minister of Educa-
tion whether, instead of trying to solve the
problem administratively, they are trying to
sce that all these difficulties which are facing
the student mass of this country and which
will face them in the coming three or four
years are removed and that they are going to
have some long-range solution so as to
tackle this prdb\em psychologically instead
of meeting it administratively.

SHRI BHAGWAT JHA AZAD : Only
a few days ago there was a two-hour disc-
ussion on student unrest in this House and
all these points, including the lack of oppor-
tunity for employment, accommodation not
being sufficient in hostels ectc. were raised.
We had stated our viewpoint then; we
agreed: with them that certainly we should
have a broader perspective plan tp remove
them.

DECEMBER 20, 1968

Oral Answers A4

SHRI CHINTAMANI PANIGRAHI :
What is the immeciate plan before them ?

SOME HON. MEMBERS rose-

MR. SPEAKER : Do you want to cont-
wue this question ? There are other impor-
tant questions also. Only the other day,
we had a discussicn for 2 hours. There
arc so many persons getting up. I do not
know how I can call anyone of you. If
you permit me, I go to the next Question.

SHRIS. KUNDU : Mr. Joshi, the
Vice - Chancellor of the University has
issucd a statement.  This is on important
matter. The Minister should throw some
light on that.

Enquiry against Sccretary of Indian Council
for Cultural Relations

*875. SHR1 ONKAR LAL BERWA :
SHRI YASHPAL SINGH :

Will the Minister of EDUCATION be
pleased to state :

(a) whether the Governing Body of the
Indian Council for Cultural Relations have
investigated the charges against the Secre-
tary of the Council;

(b) if so, whether the report of the inves-
tigations has been submitted to Government;
and

(c) the reaction of Government there to ?

THE MINISTER OF STATE IN MINI-
STRY OF EDUCATION (SHRI BHAG-
WAT JHA AZAD) : (a) The Governing
Body of the Indian Council for Cultural
Relations has set up a Committee to enquire
into the charges agamnét the Secretary,
Indian Council for Cultural Relations.

(b) No, Sir.

The report of the Enquiry Committee
will be submitted to the Governing Body of
the Indian Council for Cultural Relations.

{c) Does not arise.





